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NOTICE OF THE 29
th

ANNUAL GENERAL MEETING OF THE COMPANY AND E-VOTING

NOTICE is hereby given that the 29
th

(Twenty Nineth) Annual General Meeting (“AGM”) of

Members of Yuranus Infrastructure Limited will be held on Saturday, September 30, 2023

at 01:00 p.m. IST through Video Conferencing (“VC”) / Other Audio Visual Means (“OAVM”).

The venue of the Meeting shall be deemed to be the Registered Office of the Company i.e.

8
th

Floor, Office No. 810, One World West, Near Bopal Approach, SP Ring Road, Iscon -

Ambali Road, Bopal, Ahmedabad – 380058, Gujarat, India

In accordance with the General Circular No. 17/2020 dated April 13, 2020, General Circular

No. 20/2020 dated May 5, 2020, General Circular No. 02/2021 dated January 13, 2021,

General Circular no. 21/2021 dated December 14, 2021 and General Circular no. 02/ 2022

dated May 05, 2022 (“MCA Circulars”) and Circular No. Circular No. SEBI/HO/ CFD/ CMD2/

CIR/P/ 2021/11 dated January 15, 2021, Circular No. SEBI/HO/DDHS/P/CIR/2022/0063

dated May 13, 2022 and SEBI/HO/CRD/ PoD-2/P/ CIR/2023/4 dated January 05, 2023

issued by the Securities and Exchange Board of India (“SEBI Circular”) the Notice of 29
th

AGM along with Annual Report 2022-2023 have been sent through electronic mode only

to those Members whose email addresses are registered with the Company/ Depositories.

Member may note that the Notice of 29
th

AGM and Annual Report 2022-2023 have been

uploaded on the website of the Company at www.yuranusinfra.com, website of BSE Limited

at www.bseindia.com and website of National Securities Depository Limited (NSDL) i.e.

www.evoting.nsdl.com.

Members holding shares in dematerialized mode, physical mode and Members who have

not registered their email address will be able to cast their vote electronically on the

businesses as set for th in the Notice of the 29
th

AGM either remotely (during remote e-

voting period) or during the 29
th

AGM as per the manner provided in the Notice of 29
th

AGM to Members.

In light of the MCA Circulars, the shareholders whether holding equity shares in Demat

form or physical form and who have not submitted their email addresses and in consequence

to whom the Notice of 29
th

AGM and Annual Report 2022-2023 could not be serviced,

may temporarily get their e-mail addresses registered by following the procedure given

below:

a) In case shares are held in physical mode, please provide Folio No., Name of shareholder,

scanned copy of the share certificate (front and back), PAN (self-attested scanned

copy of PAN card), AADHAR (self-attested scanned copy of Aadhar Card) by E-mail

to info@yuranusinfra.com

b) In case shares are held in demat mode, please provide DPID-CLID (16 digit DPID +

CLID or 16 digit beneficiary ID), Name, client master or copy of Consolidated Account

statement, PAN (self-attested scanned copy of PAN card), AADHAR (self-attested

scanned copy of Aadhar Card) to info@yuranusinfra.com

c) Alternatively, shareholder/members may send a request to evoting@nsdl.co.in for

procuring user id and password for e-voting by providing abovementioned documents.

The Register of Members and share transfer books of the Company will be closed from

September 23, 2023 to September 30, 2023. Members whose names are recorded in the

Register of Members or in the Register of Beneficial Owners maintained by the Depositories

as on Saturday, September 23, 2023 (‘Cut-off Date”), shall only be entitled to avail the

facility of remote e-voting as well as e-voting on the 29
th

Annual General Meeting.

Pursuant to the provisions of Section 108 of the Companies Act, 2013 read with Rules

made thereunder (as amended) and Regulation 44 of SEBI (LODR) Regulations, 2015 (as

amended) and above mentioned MCA Circulars, the Company is providing facility of remote

e-voting and e-voting during the 29
th

AGM to its Members in respect of the businesses to

be transacted at the 29
th

AGM. For this purpose, the Company has entered into an agreement

with NSDL for facilitating voting through electronic means.

The remote e-voting will commence on 09:00 A.M. on Friday, September 27, 2023 and

will end on 05:00 P.M. on Saturday, September 29, 2023. During this period, the Members

of the Company holding shares as on Cut-off date may cast their vote electronically (Remote

E-Voting). Members may note that the remote e-voting module shall be disabled by NSDL

after the aforesaid date and time for voting and once the vote on a resolution is cast by the

member, the member shall not be allowed to change it subsequently; b) the facility of e-

voting shall be made available at the 29
th

AGM; and c) the members who have cast their

vote by remote e-voting prior to the 29
th

AGM may also attend the 29
th

AGM but shall not

be entitled to cast their vote again. Detailed procedure for remote e-voting/ e-voting is

provided in the Notice of the 29
th

Annual General Meeting.

Any person, who acquires shares of the Company and become Member of the Company

after dispatch of the Notice of AGM and holding shares as on the cutoff date, are requested

to refer to the Notice of 29
th

AGM for the process to be adopted far obtaining the USER ID

and Password to cast the vote. If you forgot your password, you can reset your password

by using “Forgot Password” option available on www.evoting.nsdl.com.

The Shareholders are requested to note that in terms of SEBI circular dated December 9,

2020 on e-Voting facility provided by Listed Companies, Individual shareholders holding

securities in demat mode are allowed to vote through their demat account maintained with

respective Depositories and Depository Participants. Shareholders are required to update

their mobile number and E-mail ID correctly in their demat account in order to access e-

Voting facility.

Members can attend and participate in the 29
th

Annual General Meeting through VC/OAVM

facility only. The instructions for joining the 29
th

Annual General Meeting are provided in

the Notice of the 29
th

Annual General Meeting. In case the Members have any queries or

issues regarding e-voting or participation in the 29
th

AGM, you may refer the Frequently

Asked Questions (FAQs) for Shareholders and e-voting user manual for Shareholders

available at the download section of www.evoting.nsdl.com or you can write an email to

evoting@nsdl.co.in or Call us: - Tel: 1800-222-990 or Members may also contact Mr.

Anant Bhatt, Company Secretary of the Company at the registered office of the Company

or may write an e-mail to info@yuranusinfra.com or may call on 9898537188 for any

fur ther clarification. Members attending the meeting through VC/OAVM shall be counted

for the purposes of reckoning the quorum under Section 103 of the Companies Act, 2013.

For, Yuranus Infrastructure Limited

Sd/-

Nitinbhai Govindbhai Patel

Place: Ahmedabad Director

Date: September 08, 2023 DIN: 06626646


